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Shri Balakrishnan: May I know
whether the passengers who have lost
their property in the robbery are
entitled to any compensation from
the Railway Board?

Mr. Speaker: First of all let the
robbers be detected. Then we can
come to compensation.

Gastro Enteritis in Delhi

+
f Shri D. C. Sharma:
Shri Naval Prabhakar:
*573. { Shri M L. Dwivedi:
| Shri Ram Krishan Gupta:
{ Shri Chuni Lal:

Will the Minister of Health be
pleased to state:

(a) whether it is a fact thay Gastro
Enteritis spread in an epidemic form
in Delhi during this summer;

(b) if so, the details of the steps
taken by Government to check the
same; and

(c) the number of deaths due to this
disease during the last six months?

The Minister of Health (Shri Kar-
markar): (a) No, Sir,

(b) and (c). A statement giving the
information is laid on the Table of the
Sabha. [See Appendix II, annexure
No. 42].

Shri D. C. Sharma: May 1 know
the specific measures that are being
taken in order to control the pollu-
tion of water, not only the water
that is supplied through the water
supply agencies but other kinds of
water that are drunk by the people
in Delhi?

Shri Karmarkar: So far as the main
source of pollution, Najafgarh nulla,
is concerned, as the House is already
aware, all steps are being taken to
divert its flow and purify the canal
bank where it gets into the river.
With regard to the other sources of
water pollution, I cannot exactly fol-
low what the hon. Member means. If
he has got any suggestion, he can
give it to us.
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Shri D. C. Sharma: People take
water from  hand-pumps and other
sources. Are Government keeping a
watch over the hand-pumps also so
that pure drinking water is ensured?

Shri Karmarkar: Normally, wher-
ever pure water is available, the
municipal authorities discourage the
working of hand-pumps, except where
it is absolutely inevitable. In cases
where water is taken from the hand-
pumps, precaution is taken to exa-
mine the water and warn the public
regarding that.
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“Intensive  checking for the
sale of unwholesome articles of
food and drink through the food

hygiene enforcement squad and
sanitary inspectors is made.”
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Shri Tangamani: From the state-
ment I find that there were 21 deaths
during the period January to June.
I would like to know how many cases
of gastro-enteritis were brought to
the notice of the Government during
the six month period. What was the
position in July 1961? I-asK this be-
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cause I find that during last year it
developed into an epidemic form only
during the monsoon season, parti-
cularly in July, August and Septem-
ber.

Shri Karmarkar: It is normally
during this period that these diseases
develop in an epidemic form. The
food-borne and water-borne diseases
are more during the rainy season.
Therefore, during the rainy season
we have to take extra precautionary
measures. I could not exactly hear
what he said about last year.

Shri Tangamani: How many cases
were reported during the first six
months? The statement only gives
the figure of deaths.

Shri Karmarkar: I am very sorry,
that information has not been given
to us by the Corporation. I shall get
it at the earliest possible time and lay
it on the Table of the House.

Shri Kalika Singh: May I know
the method by which the hon. Minis-
ter has been able to distinguish bet-
ween gastro-enteritis and cholera?

Mr. Speaker: The hon. Minister is
not a doctor.

Shri Karmarkar: So far as I have
been able to understand, gastro-
enteritis is a Lafin word or combina-
tion. It means somefhing wrong with
the stomach and gastric canal. When
the stools are examined and it is
found that it is infested with cholera
germs it is diagnosed as cholera.
Therefore, all the troubles connected
with the gastric canal are not neces-
sarily cholera.

Shri Kalika Singh: May 1 know
whether the gastro-enteritis cases are
sent to the examiner to find out
whether it is. a case of cholera or
gastro-enteritis?

Shri Karmarkar: In many cases it is
done. I cannot vouchsafe that it is
done in all cases. Under the Infectious
Diseases Act, any person who is suf-
fering from gastro-enteritis has to be
reported. When he goes to the hospital,
generally he is examineq to find out
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whether he is suffering from cholera or
gastro-enteritis, but I cannot vouchsafe
that it is done in all cases.

Shri Nanjappan: The hon. Minister
has stated that this disease is prevalent
only during the rainy season. But,
according to this report, it is prevalent
in summer also. So, may I know
whether the causes have been found
out for it being seasona] in Delhi?

Shri Karmarkar: My answer was
not as precise as it ought to have been.
Where conditions exist for the pre-
valence of gastro-enteritis, it can come
at any time. If a person is indiscreet
in eating or eats unwholesome food, it
can occur in any part of the world any
month or any day.

Fire in Ajmer Central Office

+
*575 [ Pandit D. N. Tiwari:
. 1Shri P. C. Borooah:

Will the Minister of Railways be
pleaseq to state:

(a) whether the cause of the out-
break of fire in the Ajmer Central
Office of the Western Railway on the
3rq May, 1961 has been ascertained by
enquiry;

(b) the extent of damage caused;
and

(c) whether any sabotage is suspect-
?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and (b).
Yes Sir, It has been assessed that
damage to the tune of Rs. 19,462-89nP
has been caused on account of this
fire.

(c) No Sir.

Pandit D. N. Tiwari: May I know
whether the causes for the fire have
been found out? How did it occur?

Shri S. V. Ramaswamy: Yes, Sir;
there was a committee appointed con-
sisting of five persons. The majority
report is that the fire was caused by a
lighted cigarette thrown carelessly by





